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Glazing of Verandahs in Government
Quarters

6439 SHRI MADAN LAL KHURANA
Wilithe Minister of URBAN DEVELOPMENT
be pleased to state

(a) whether large number of Govern-
mentquarters in R K Puram, New Dethi etc
were taken up for glazing in the past but all
of a sudden the work was stopped,

(b) it so, the reasons thergof

(c) the details of steps taken to restart
the glazing of verandahs, and

(d) The number of quanters in whose
case the glazing though approved has not
been done?

THE MINISTER OF URBAN DEVEL-
OPMENT (SHRI MURASOLI MARAN) (a)
Yes, Sir

() In pursuance of Government In-
structions Issued In 1987 for curtaling ex-
penditure due to the then prevailing drought
conditions and to concentrate only on es
sential repairs and day to day maintenance

(c) The work of glazing of verandah had
recommended n 1988 after the ban was
relaxed

(d) 17sofaras 8 K Puram New Delhi
1s concerned

[ Trarsiation)

Specialised Cer*re= {or Cancer Patients
ii Bombay

6440 SHRIMATI JAYAWANi{ NAV-
INCHANDRA MEHTA Will the Minister of
HEALTHAD FAMILY WELFARE be pleased
fo state
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(a) the number of specialised research
centras for cancer patients in greater Bom-

bayl

(b) the number of patients specially
children below 11 years of age treated for
cancer during the last three years, and

(c) the amount provided for sophisti-
cated medical treatment in view of the in-
creasing incidence among small children?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI RASHEED MASOOD)
(@) to (¢) The information is being collgcted
and will be laid on the Table of The Sabhain
due course

EPF Advance Cases Pending in Com-
missioner Office, Delhi

6441 SHRI KESHARI LAL Will the
Minister of LABOUR be pleased to state

(a) the numberofE P F advance cases
received in the office of the Regional Provi-
dent Fund Commissioner Karampura, Delhi
during the last two years, State-wise

(o) the number of cases out of them
disposed of in three months, six months and
one years' time separately,

(c) the number of cases lying pending
for more than three months together with the
reasons therefor

(d) the number of cases from Punjab are
pending particularly the Brtish Motor Car
Compary Jalandhar and other States and

(e) the steps being taken by Govern-
ment to dispose of these cases expedi-
tiously?



